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To

The Director (Acade1nics)/
Chairperson (Officiating),
Delhi Judicial Academy,
Sector-14, Dwarka,
New Delhi.

Sub: Court Attachment of Newly Promoted DHJS Officers In District Courts w.e.f. 18"‘
October to 02"“ November, 2023(except 20"‘ & 21”‘ October, 2023).

Ref: Letter No.DJA/2023/Batch-XIV/1753/2023/4663 dated 17"‘ October, 2023

Madam,

With reference to your letter on the subject captioned above, I am directed to inform that the \ '
following Judicial Officer, Rouse Avenue Court Complex, New Delhi is on leave with whom the trainee Judicial
Officer is attached for 25"‘ October, 2023:-

S. No. Name of the Judicial Officer who is on Date of Leave Name of the trainee Judicial-
leave Officer

1. Ms. Geetanjli Goel,
Spl. Judge (PC Act) (CB1) Leave on 25.10.2023 ‘ Sh. Manoj Kumar

In view of the above, the trainee Judicial Officer is attached with the following Judicial Officer,
RACC, New Delhi, as per the date mentioned against his name:--

S.No. Name of the Judicial Officer Date of attachment \Name of the trainee Judicial
Officer

1. Sh. Manoj Kumar Nagpal, .
Ld. Special Judge (PC Act) (cs!) 25'1°'2°23 sh'M““°1K“m‘“

Yours faithfully,

' . - L
(prun l3l?ard\§aj)

Officei-'In-charge (Judicial)
Q50 For Principal District 8: Sessions Judge

\ 6) cum- Special Judge(PC Act) (CB1)
Q, - Rouse Avenue Court Complex, New Delhi.

No.JOTP/RACC/Gaz./2023/ 84 Ll ‘)2-8 =l- 50 ~13 Dated(§5 ]1 o ]102,3 ‘
l

Copy forwarded for information and necessary fiction to:-

1 . The concemed Judicial Officers.
2. The Branch In-charge, Admn, Filing, Pool Car, Gare Taking, Facilitation Centre, Rouse Avenue Court _,_

Complex, New Delhi. Q H-
1/3./'lThe Web-site Committee, Tis Hazari Courts, Delhi.

4. The P.S. to Ld. Principal District 8: Sessions Judge-cum-Spl. Judge (PC Act) (CB1), RACC, New Delhi.~ A at
"N, ' l v. 1» 1

‘B’ 1;,‘ Officer In-charge (Judicial)
- ‘ <1}\ For Principal District 8: Sessions Judge

/_ *- '- €'¢),§>\ cum- Special Judge(PC Act) (CB1)
ff? Rouse Avenue Court Complex,New Delhi.
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